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Bihar State Legal Services Authority,
Budh Marg, Opposite Patna Museum,
Patna- 800001

NIQilElCE

For the post of Chairman in Permanent Lok Adalat (Public Utility
Services) in 37 (District Legal Services Authorities) was conducted by the BSLSA
from 27.12.2024 to 30.12.2024. Out of 112 (one hundred and twelve) Judicial
Officers, forty four (44) Judicial Officers appeared in the interview and post
interview, the total number of posts for Chairman in Permanent Lok Adalats
could not be filled up. Thus, for the remaining vacant posts of Chairman, online
applications are again invited from Serving & Retired Judicial Officers (D.J, P.J &
ADJ).

https://patnahighcourt.gov.in/bslsa/Exam/PLACHAIRMAN2025/DefaultPLAChairman2025.aspx
It is clearly mentioned that those judicial officers who had appeared in

the interview for the aforesaid post (from 27.12.2024 to 30.12.2024) need not

apply again.
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(Shilpee Soniraj)
Member Secretary




